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(Hi) Strengthening arrangements for 
gioundwater investigations.

(iv) Making efforts for initiating rural 
electrification schemes.

Use of onfair means la Examinations
6056 SHRI JYOTIRMOY BOSU :

SHRI DHARAMRAO AFZAL- 
PURKAR ‘

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state!

(a) whether as reported by Patriot 
dated the I7th April, 1972, Dr. A. B. Ojha 
a Professor of Psychology, has said in his 
paper ‘Students appraisal of unfair means 
used in the examination’

(i) students cannot be primarily blamed 
for their violent behaviour on the University 
campus; and (ti) the responsibility, if fixed, 
falls on teachers, University administrators, 
parents and the present structure of society; 
and

(b) if so, his reaction thereto ?
THE MINISTER OF EDUCATION, 

SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) J (a) Yes, 
Sir.

(b) The views expressed by the scholar 
merit serious consideration.
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Central coordination committee for tbe Deve
lopment of Archaeological monuments of

tourist Interest

6058. SHRI M. S. SIVASAMY i Will 
the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state ■

(a) whether Government set up a 
Centra! Coordination Committee for the 
development of Archaeological monuments 
of tourist interest; and

(b) if so, the broad outlines thereof 
and the progress achieved in this regard ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(FROF. S. NURUL HASAN): (a) Yes, 
sir.

(b) The composition and the terms of 
reference of the Committee are given in the 
attached statement. The first meeting of 
the Committee is scheduled to be held on 

the 19th May, 1972.
Statement

I. Composition,
1. Minister of Tourism and Civil Aviation 

Minister of Education and Social Welfare 
Minister of State for Tourism A Civil Aviation 
Secretary, Minister of Education and Social Welfare 
Director General Department of Tourism 
Director General Archaeological Survey of India 
Financial Adviser Ministry of Tourism and Civil 
Aviation

Financial Adviser Ministry of Education and Social 
Welfare

9t Engineer-in-Chief C. P. W. D.

2.
3.
4.
5.
6.
7.

8.

Chairman
Member

Member-Secretary 
Member
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II. Terms o f reference

1. To lay down guidlines for the pro* 
vision and location of facilities at archaeo
logical monuments and sites of tourist inte
rest, such as residential accomodation, rest
aur aat/cafetaria, supply of drinking water 
and public conveniences etc; transport, 
approach roads, link roads, and parking 
areas.

2. To select archaeological monuments 
and sites for which master plans would be 
prepared for safeguarding their environment 
and natural setting to lay down guidlines 
for the preparation of such master plan and 
to clear such plans, specially from the point 
of view of the architectural style, building

' material, landscapping etc.

3. To get a model bill drafted enabling 
local authorities to control construction 
quarrying etc. on land surrounding the 
archaeological monuments and sites of 
tourist interest for the preservation and pre
sentation of our cultural heritage.

4. To decide proposals relating to :

(a) The mounting of son-et-ltimiere 
or flood-lighting of archaeologi
cal monuments.

(b) Entrance fees, opening and 
closing hours and holidays to 
be observed for closure of 
monuments.

(c) Training of guides to function 
at monuments and approval 
of the fees to be charged by

--raem.

(d) Printing and sale of tourist 
literature relating to the arefcaeo-f 
logical monuments and sites.

5. To set up, in consultation with the 
State Governments, local committees for 
monuments of tourist interest under the 
chairmanship of the Commissioner or 
Collector, to be responsible for enft^inf 
cleanliness around the monuments and to 
prevent vandalism and theft of antiquities: 
as also to prevent ungainly structures com
ing up in ihe vicinity of the monuments; 
and to persuade State Government* to set

State-level Committees on the lines of the 
Central Committee for the preservation of 
environment and natural setting of monu
ments under the State Departments of 
Archaeology.

6. To take decisions on the recom
mendations made by the local committees.
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